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24.7.2006 The O.a. has been filed claiming
regularisation of the F.ervice of the
applicant who is stated to have been.
working gfor 35 years. Couns&l for the
applicant wanted to kxxm improve the
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4 CENTRAL ADMINISTRATTVE TRIZJNAL
' CUWAHATT DENCH:
| CRIGINAL AFPLEGATION NO._ / «lBi[égé

1. a) Name Of the applicat e~ T N S oy

bO Ruspondants'a Union of India g Crs
/) No, of applicant(S) -

2+ 15 the aOplication is the proper formie Y%ELN67

3, uwhether name g desription and addrass of the all papers been
furnished in cause ritle s Yes/ DA ‘

4, Has the appllcatloﬂ bzan dully signed and varified . Yes é;)&///
5, Have the Copies duly signed - stéi)yf
6, Have sufflclant number of coples nf the appllcatlon been filed:—Ye§,Nfﬂ

7. Whether all +he annexure parties sre impleaded 1=Y2s oo
g, #hether English translation of ducuments in the Lafiguage * Yeséﬁ@f

9, s the application is in time &= ves/N;

1, Has the’Vakalatnama/Memo of appearanca/*uthorlsatldn is filed: -ng/ﬁg.

11 Is.the application by 130/ DD/ For Rs: 5 f - %Z/ 37—U2JL(

12, Has the application 1is maitanable - Yes/No%

13, Has the Impugnzd order original duly st¥ested been fllcd s Yes/Ne

14, Has the ligible copies °f the annexures dully attestad filed: —YOSLN%

15, Hzs fhe Index of ducuments peen filed 3ll available:- YeféNﬂ.

16, Has the required number of envoloped pearing full address of the
respondants been filed = Yes//yéi

17, Has the declaration as requirzad by stem 37 of the forms:= Egs‘;‘.

18, Whether the relief sought fbr ariecs out of the single ;; Yes{/ﬁzz ‘

19, dhether the snterim rolief 35 prayed for = Y@sé/ya A

2:%, In case€ of condﬁnatlon of delay is Filed is it supported s Yo s/MT.

21, Whether this Casz €an be heard by S;ngleﬂﬁbnch/ulv1519n Dench:

22, Any other point ¢~

23, Result of the Sorutiny with initial of the Scrutiny clerk the (R \ﬂ&

application 1s in order:- - 02;91/\
Ihe CUMQ&\}M@M Ty W - 0 %/ b

DEFUTY REGISIRAR

-

-
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Cn waheti Bench

IN THE CENTRAL ADMINSTRIBUNAL
GAUHATI BENCH AT GAUHATI

(AN APPLICATION UNDER SECTION 19 OF THE
~ CENTRAL ADMINISTRATIVE TRIBUNAL ACT ,1985)

ORIGINAL APPLICATION NO. {2Z  oF 2006

B ETWEEN
Sri Tirtha Nath Sarma ..Applicant
-Versus-
Union of India & others ...Respondents
SYNOPSIS

This Original appliéation has been filed in the interest of
justice. The instant applicank . is serving under Indian postai
Department since last more than 35 years, but the
respondents have neither regularized the service of the

apphcant not promoted him to a suitable post. Hence this

apphcatton has been filed before this Hon’ble tribunal
seekmg regulanzatlon of service of the petitioner from such

date on which he became eligible for serving as a
— e

‘ Goxgrnment employee, as he was rendering his service from

| the under age. Further, this application has also been fiied
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Ceptial eicm ol ane Tobunid

Ii THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GAUHATI BENCH AT‘GEUHATI.

Sri Tirtha Nath Sarma - Applicant
-Veraus- '
Union of India & U+h~1= -Respondents.
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51.No. |~ Perticulars j o Date Fage

’
' Hos.
1] Originsl Applicstion 1 to 26
2] Yerification ;
- P 22
{131 | Annexure-A ig the copy of { 11-07-189% 28 to 29
Hall Permit, izsued by the
Supdt. - of ?Qst Offices,

Darrang Diviszion, Darrang.

&1 | Annexure-B iz the copy of | 26-07-1996 ) 3D
© jpletter izsusd by the Sub-

Divizional Inzpector of
Pozt -Offices, Bhﬁg;a:ull
Divizion, EF kiajuli.

5] Annexure-C iz the copy of | 16-02-1887 | 37
letter issusd by the Sub- | .
Divisionsl  Inspector  of )

Post Office=s, Dhefgdajuli
Division, Dhekiajuli.

~
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3.

Annn ;ure-D iz the copy of
representation submitted
before the respondents.

23-03-1997

'vﬁiito-Si'

KIS

‘Poat "~ Offices,

Annexure-E 1g the. copy of

letter issued by the Sub-
Diviaional  Inapector- of
‘Dhegdiajuli
Divigion, Dheliajuli. '

(OS]
kO

~06-1998

3§ to 35

8]

Annexure-F i the copy. of
repregentation gubmitted
before the respondents.

21-08-1998

)
LA

’ “"&}'JZ‘E.‘:.’EH"‘&T'J.D

Annexure-G iz the copy of
gubmitted
‘before the reapondents.

08-11-19%8

{é?;:»w

| Post  Offices,
{.Diviegion, Dhekiajuli.-

JAnnexure-H iz the copy- of
letter izzued by the Sub-
Blv;31Jnal Inspectot of
Dhepdajull

02-12-1998

75 o 3§

-Divisional-

Annexure-I is the copy uI
order isaued by the Sub-
Inspector  of.
Post Offices, Daak;ajull
Diviesicn, Dhelisiuli.

04-01-1999

40 to 41

Annexure-J iz the copy of
Order ‘issued by the Sub-
Divizional  Inapector  of
Post Offices, Dhejiajuli

| Dirvision, Dhekisjuli.

»4ﬁﬁto 43

‘representgtion
before the respondents.

Annexure-¥ iz the copy of
gubmitted

.45 to 45§

‘Fost . Dffices,

‘{-Annexure-L is  the -copy of

order issued by the Sub-
Divigional Inapector of
Dhegiajull
DlVlSlOﬂ, Dhekiajuli. :

‘.14'5‘7.':0 4?

18]

Annexure-M 1ig the copy. of

| certificate issued by the

Sub-Divigional Pcsrmaster,

‘ Udalgurl.\

348

18]

‘Annexurs-N is rhe copy of
order issusd by -the 3Sub-
Divisicnal- Inspector  of
Pogt Offices, Dhejjdajuli

01-01-2004

Division, Dhekimjuli.
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representation

Annexure-F isg the copy of
submitted
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before the reapondsnts.
391 Annexure-0 iz the copy of | 03-1 B to S¥%
representation zubmitted
before the respondents.,
201 Annexure-R is ';he'cepy'fzf 09-10-2003 | 38 to §§
&epplication form =ubmitted .
v hefore the respondenta.. . - :
213 nnexure-3 1isg -the copy of | 22-03-2006 1 6D to 63
& ation submitted ' .

snetral, Azzan  Circle,
Meghdoot Bhawsn, Guwehati.

Adveocate
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IN . THE CENTRZL ADMIWNISTRATIVE TRIBUNAL,

GAUHATI BENCH AT GAUHATI.

o)

Advocle.

Fited b3 Tre oppliank
Om Prasad Auenar,

't’)’?‘a%\?/;\;

{aW APPLICATION UNDER ZECTION 12 OF THE
CENTRAL ADMINISTRATIVE TRIBUNAL ACT, 15B85.)
TORIGINAL APPLICATION MHO. /};Lg OF 2006,

7

BETWEEHN
Sri Tirtha Wath Sarmah, - ' §
2/o Zri Kashi Nath éahmyJ« AS%{

* Resident of Mo. 1 Jhargsaon, \huj‘i
P.C.~howta Charali, . - isﬁ
B.5.-Udalguri, " EE
District-Udalguri, {(BTAD} As=zawm.

—Applicant.
—AND-
~ 1} Union of India,
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represented by the ZSecr

to the Government of Indis,
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Pan Bazar, Guwahati-1.
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Dist.-Dib srugarh, Azsam. ‘ -
1
4] The Superintendent of Pocat OCffices
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Pozt Offices, Dhekiajuli Sub-Divn.

This spplication 1s not made =against any
paerticular order. This prlﬂﬁaf“? i=

B - -

filed against the discriminatory actions

~
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that the’
spplicat

€ this

nave neither regularized his service nor
ELQ&DTPﬁ him teo any suitible Grade-D posts
a3z they have done in case of some other
similarly situsted candidates Whé were
more  than 10 years Junior  to "thé
~applicant. Hence, this application.

uk ect

iot 0 is

Hon'ble -

déclares. that‘ the



Facts. of the case in brief are givén_

" below:

4.1. That your humble applica‘nt is a citizen
of India having his permanent residence at village

No.1 Jhargaon, P.O. Rowta Chatilai -under police

station udalguri in the District of Udalguri (B.T.A.D)
and as such, he is entitled to all the rights and

privileges . guaranteed under the Constitution of |

India.

4.2, - That your appiicant begs to state that
o his father fate Kashi Nath Sarma was working as
. E.D.M. C before the year 1970 m the Rowta Charlah

- Sub- post office. From that year petlt;oner s father
started to .suffer from illness. and could not

discharge his duties regularly. The respondent in

(4

ZE

" place of his father and also allowed to- draw -

monthly salary. The‘applicanf had sta:'_'fted the job

" to assist his father. In this way he some how -

o managed to read up to élass -IX. Unfortunateiy,i

‘'his father did not recover from iliness and .

’ ultnmately left the job. The post of the petitioner’s
father was a temporary one and the petltioner

et



was aliowed to work in his father’s temporary post. |

The respéndents did not issue any app_ointment
letter to the applicant, as his age lwas" not
permissible for Government job. The applicant
worked in the post of E.D.M.C for some. years and
thereafter he requested the authorities to issue
appointment letter in favour of the applicant, aé he
became eiigible to be appointed in Government

job. The respondents did not show any interest in

the case pf.fhe applicant and left his case

undecided but continuously used his services.

4.3 ~ That your gppiicant_ begs to staté that
he submitted application before the authorities for

promotion to the Grade -D officials (Departmental)
post. On the basis of such application the
respondents permitted the applicant to appear

(1

T ok Gl

examination, which was going to be held on

21.07.1996 for promotion of Grade D officials

(Depti) and ED staff (outsiders) to ‘thé cadre of
postman/ mail guard. In this regard the

respondents also issued a hall permit to the‘

petitioner vide No.81-3/ Postman Exam /96 dated

at Tezpur the 11.07.1996. But the-respondents.

neither issued the. resuit of the examination nor



o post

petltroner to promote the apphcant to the Group -D

A copy of Hall ;vpe’rmit dated

11.07.1996 is . annexed ~as

Annexure-A to this application.
4.4, _, AT_hat- your applicant begs to state that

- . the Sub-Divisional Inspector of Post offices, -
o Dhekaajuh Sub- -Division, Dheklajuh issued a ietter a
~ vide No. AL/EDMC-ROWTA/T Sarma dated
" 26.07.1996 and officiated the applicant as Night

guard and posted h|m to Hatrgarh sub-office (S 0)

" the apphcant .to-ofﬁcrate as N:gvht Guard; onfy to -
‘solve their own interest and not for the welfare of =
" the’ applicant. They have cleariy reflected their
- intention in "the aforementioned letter dated
-7 26.07.1996. " The last paragraph of ~the
. aforementioned !etter dated 26.07. 1996 is quoted
~below for the ready reference of this Hon’ble‘-
- Tribunal:

""informed ‘anything to the petitioner . They haVe -
" never took any step to regulanze the service of the .

4

-~ with smmedrate effect. The respondent has aliowed .



“Shr: Tirtha Nath Sarma can not claim any future

absorptlon in the Dpt.”

A copy of such letter dated 26.07.1996
issued by the Sub Divisional Inspector

of post offices, Dhekiajuli Sub VDivis‘son, -
| Dhekla]uh is annexed as Annexure-B to

thss apphcat:on

'45 That your - humble apphcant begs to

state that the Sub-Divisional Inspector of post" ‘

i

NV

offices, Dhekiajuli Sub-Division, Dhektajuh |ssued
‘ another letter vide No. B 2/Staff/96-97 dated 19”’ -

© February, 1997 and reverted the apphcant to his
original. post of EDMC at Rowta Charlah

A copy of the such letter dated 19™
~ February 1997 issued by the Sub-
- Divisional - Inspector of Post Offices,

Dhekiajuli Sub-Division, Dhekiajuli is

annexed as Annexure-C to " -this
. application.

- 4.6.  .That your humble applicant begs to

7, - state that bemg aggrieved he- submitted .a

: representat:on before the Supermtendent-of.



,Powt Dttlces, Darrang Diviéi@m, Tezpur on

a2

co

B

"Marﬂh 1997 statlnq ‘detail facts and yrayed for
apyolnfmhnt in fhe Departmental: uroup D (1nner)"

pogt, Th; tranhlu ~ed relevant porflon of such

r=pre=_'tatidn is guoted belm&.for the ready
. ' ; .

referﬁnce of this Hon'ble Trlbunul

LHT L am SEEVinq ul‘u:{&lf yoeu in' Rw:ta

3

Charigli Braath Post Office in the post of
EDDA since 01-01-1970. I am erriﬁg_sipce

uhen while I was reading at Class VI. My

”fauh&i wes =lso =serving =s EDDA in the

aforer xtlnned. . Rowta Chariali Office. My

'tathervwas-=uffPL1nq frow illness at that

ot

)

ot

eyvice

U]
4
f

o the office in 'additian"té
carr&inq out ﬁw',studiés; P L
“amidst such .situation . I also 'éppéaféd
departmental‘ exgmﬁnstions. From ;thé year

1985 I was allowed to work as EDMC . and

243, rd |

iee. and Lrequently I had  offered wmy

since then I am working as EDMC. Till that

no promotion has bg;n given to me. But, it

is, wvery regrettable to mentien here that

'thP persons who are ten yﬁa junior to me

ﬂwwcr:rappuluted in the govt. post and some .

‘similarly circumstanced perscnsrhad.also

*



Ny,

Ly

obtained the chance of getting their

- sppointment. The Departmental Authority

. A
have not considered my case.”

“At  lsst  26.07.%% vide HMeme. No.
AC/EDMC-Rowts/T. Ssrmah I was promotedeto

. : T4 . i PR
the post of Hight Guard in Hatigsrh Sub-

Office. I was rendering my duties thete.

But without having'any fault orx allei‘tlan
against me on 29.02.97 I- was again
reverted to the post of EDIMC at Rowta
Chariali Brauch OCffice. N
“Therefore, I reguest vyour homour to
sppointment me in any post in the inner
department.”

A . copy of sforementioned representa-

tion dated 23-03-1997 iz annexsd as

] That vyour ‘humble applicant  begs to
te that the Sub-Divisional Inspector of Post

&
Gffices, Dhekisjuli Division, Dhekiajuli issued
1

i
(—f
ot
D
™
o
'..v .
oL
1]
=
14

mo Mo.AZ/Hatigorh /97-98 dated

Dhekisjuli 29-06-1998 and sgain officiated the



25-06-19%%8 iszued kv the Sub-Divi-
sionzsl Inspecter of Pozt Offices,

= - o o - - 3
annexed a3 Annexure-E to tnis
application.

¢ = : = ~ - -4 7 = = o - o .
4.81 That vour humble applicant begs to
state that =after being appointed s at  such

representation before the Superintendent of

Bost  OQffices, Tezpur Division, Tezpur and

iy
vt
o
m

requested him to promot applicant to any

o4

4.9)] That vyour humble applicant begs to
state that =as stated essrlier he waes cfficisted
285 HNight Guard from 01-07-1998 but  the

\

el



the mwonth of October 1898, In this regatd he

I"h

iled another representation on 09-11-1%58 and

alongWith,the-pravEr for relessing his salary.

promotion/appointment.

petition. .
A a0 ) e 1. : - - .
4.10] - That wyour  Thumble &Fbil'unt begs to

state that a=z stated ‘above the pay of - the

P | : - - Iom  am s mae o - = S N P B
telegsed by the respondents. In this regsrd the
Sub-Divisional Inspector of Fost Offices,

comunication f£o the P&stm&éter, ”anduldoi Head

. of  Post  Offices, Dhekiajuli Sub-
Division, 4heklajuli © iz 0 snnexed

he alsc prays« for cons dering hiz case .of

amnm A e g e - o =1 a4y 4= T, P s g o e - g —
I_!l_.x.{.x_.,-.'-.u:ult for the CTOoTL f'ii of Cetober was not

N



'...}
3

issued

‘Divis

4.117 That vyour humble spplicant to
state that the 5JL—H1V151onal Inspector of Post
offices, Thekiajunli Sub-Division, ﬂheulaguli
issued an order under Memo No. Bl /Bbdul Jsbb arf
95-99 dated 04-01-199% sand allowed  the
ape ilﬁ;ﬁt to continue ' as Eigﬂt Guard . =t
Hatlg"ﬁvuntilvfurtaer ocrders.
'h copy of such order dated 04-01-1999
izsued by the Sub-Divisional Inspector
of  Pecs foi@es, Dhezlajuli Sub-
Division, Dhekisjuli is annexeé
herewith and warked as Annexure- 1.
4.12] Tﬁat Vour huﬁkle applicant - begs rté
state that the 3Zub- ~Divisional lu;ﬂECtDr.Qf E 5t
Offices, Dhekiajuli Sub-Division, 'Dhekiajﬁli‘
again izsued aw order vide Memo . No.
BZ/5taff/Adhcc/28-289 ‘d&ted Eﬁ*fﬁ*iQQQ and
:&vett&# the applican to his oriqinal st of
E.D.M.C. at posted at Rowta Char}ali_Sub-foice
(5.0.7. |

B copy of afofémerxtl_x ed order dated

\22~92—1999 by  the . Sub-

T ) 14



' 413 That your humble applicanf'begs to
~ _ state that he again filed a representation on
. 26.05.2003 before the post Master General, Assam

" Circle, Dibrugarh, Assam an'd : redueSted him to

Respondents in this regard.

42

Vi

Dhekiajuli Sub-Division, Dhekiajuli is
" annexed “herewith and marked as’

“Annexure-]

promote the applicant in a permanent Group-D

‘po‘s't. -But no step had been'-taken, by the.

A copy of the representation dated -

126.05.2003 is annexed as Annexure-K

o this application. .

4,14 That - your humble applicant begs to
state  that the Sub-Divisional Inspector of -post
offices, Dhekiajuli Sub-Division, Dhekiajuli again

dafed'Dhj'09.06.2003 whereby the app!icant was
allowed to officiate as G/D-peon at Udaiguri Sub-

~ office with effect from 16.06.2003 to 30.08.2003.

" A copy of such order dated 09.06.2003
" issued by the Sub-Divisional Inspector

 issued an order vide No.B 2/K.‘P.Sarma‘h/03/0.4' ‘

MWQ%%W |

B i M
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<  of Post ;foicgs,;ﬂ Dhekiajuli Sub-

Division, Dhékiajuli is annexed &s

Annexrxure-L to this peti t ien.

4,15} That the =pplicant bega to state that

the. gnk Postmaster, - Udalgurlv. issuedl -

'certificate\of t &nsfer' of cnarqe 1n tavour of-

the applchnt onn Ol1- bQ—7OO

 VA copy of such ceztificaté-d&te-31—094

‘LOO .is isszued by the, Sub-Poztmaster,

Udalguri is snnexed as Annexure-M to

. this application

.

4.16]  That the = plltht begs to state thaﬁ
the,Sub4Diviaianal Inspegtar<af P@ét ff es,

.Dhekiajuli SuL—Division, Bhekiajuli iss ued-an

Order No..Exl Letter ‘box;'gaz:rta charali/-r:>3¥-‘94

dated ﬂi -01-2004 and dl?&ﬁtad thp appllcaﬂt to

clear the letter box qtand*nd a Rowta - Chalall

with effect from 01-01-2004 daily at D-.,O.

hours.

| a cupvhaf such order dated 01—0i—2004

ued by thet;ub ~Divis lonal Inupecf&

5
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A translated copy of  suc news
‘pukblished on 18-07-2005 in the “Doinik

Annexurese-0 o

1

4.18] That vyour humble  applicant begs to
state that a3 =atate =bov the respondents
neither appointed the petiticner in a permanent

pest nor promocted him te any Grade-D post he

tendent ot Post STTtices Darrang Division
f e} f
Y] - . P N e T ;
Tezpur. He prayed before them to appoint/
. |

Copies of such representations dsted

03-10-2005 are annexed asz Annexures-pP

vour humble applicant begs to

state that he submitted an ‘spplication form for

0 24
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(e

t?e better =e
variocus SErViGE benefits.
%

Wﬂhﬂﬁhgﬂm 2 than 32 years of my

gincere service. The Departmental

rities have  shown g zLtep

,uﬁhavloux fni Ljﬁime=, « e e e e .

with retrospective effect and give me ‘=ll
the service EEnéfits a3 has been ¢ 1¢en to

;hqsé.recularlv ;ppainted sersons who are
 ¢Dnteﬁp0raty £o me. I, further,'7request

you to promote me to a suitable inner:

ok
de 1 artmental Group-D post.”
. .
& . copy of such representstion dated
22-03-20

4.21] That your applicant begs to state that -
he is an EKPErlEﬁCEd candidate hsving more than
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tive fair play as well as violative of ' the

principles of natural Jjustice. .
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5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS:
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5.1 . For that, on

which are narrated above the action of

G

the Bespondent is prima facie
‘ i11 - L v " e '
illegal, arbitrary, malafide and with

Ty
5.2 For that action of thé Respondents -ih

illegsl, sarbitrary, discriminatory and



LN
“

(o

.'t'_fi"

P)

S
a0

natural justice as well as administra-

t1v= tair pl=v,

For that it is not just and fai d§§§
deprive the applicant from :ppulﬁtlng

him galnsf a regular Group—D pos

with rﬁtlogﬁ:cflve effect and 513u not

3
AN
<

just and fair to deprive: him from

romotion, ~&s the Lespundﬁntg have

‘given premotion te such ptLHDnS Who

were more than 10 years junior to the

b-ﬂ; .

cetitioner.

Fo

l'l

»x " that  the  respondents have
‘ . LI . .

willfully and negligently deprived the

applicant from his legal as well as

fundamental rights.

For that the respondents have caused
to suffer the applicant from pecuniary
loss from the initisl ‘days of his

service, for whlﬁh he is deprived from

s8ll service benefits. On .the - other

- hand, similsa rl] - gituasted - candidates

are enjoying all the service benefits.

N

/-
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wad

5y
For that the Central Geovernment being
a model empleyer cannot be allowed to

adopt a2 differentisl trestment +to the

The applicant craves Leave of this

Hon'kle Tribunal to advance further

That there is no other alternative and
efficacicus remedy available to the
applicants . except inveking the

jurizciction of this Hon'ble Tribunsal.

MATTERS MNOT PREVIOUSLY FILED'QR

PENDING IN ANY OTHER CQUERT:

That the spplicant further declsres

that he has not filed =sny application,
writ petition or suit in respect of
: 4

-

Ve,

’

/7.
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'  the subject matter of the instant application before

- any other court , authority or ahy othér bench of
* this Hon'b!e. tribunal nor any such applic‘atibn, writ
petition or suit is périding before ahy of them.

8. RELIEF SOUGHT FOR

Under "the facts and circumstances stated
above the applicant most respectfully prayed
- that your. Lordship may be pleased to admit .

Ty b

this application, call for the records and after |
“hearing both the[par.t?ies' the Hon’ble tribunal
fnay be pleased to direct the re'spondents to
give the following relief’s. |

' " a. thatthe Respondents may be directed by the
l Hon’ble Tribunal to regularize the service_ of
'~ the applicant giving effect" from the date on
 which he became eligible to work as a
government employee. '




that the respondents may be darected'
by thus Hon’ble Tribunal to promote the

applicant to the grade -D post from such

date on which his juniors were

promoted to the Group-D post.

- That the respondents may be directed’
by the Hon’ble Tribunal to give all
service  benefits to the applicant with

retrospective effec_:t from the date from

which his _contemp'orary employees

were prqvided with such benefits.
Cost of the application.

INTERIM ORDER PRAYED FOR:

- That this Hon'ble tribunal may be-

pleased to direct the res"pondenté’].to

- allow the applicant to continue his

'service in the same post presently
. workmg and / or pass any other order
as this Hon’ble. tribunal - may. deem fit
- and proper.

| W%%%Mﬂ

o ma e o am G
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" Particulars of I.F.0O.:

\ _Date Of Issue i&’/f/zé o ¢

N
3

7Appiication;Is'FiledfTh:ough

Adveocate.

I.P.0. NO. 2¢ G 224214

Issued from - a&uomiyﬁ’
Payakle at Gueesabida,

i

LIST OF ENCLOSURES:

.’Ar

A= stated above.

- Verification.
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\ AnneXure—a
\
. - DEBARTMENT OF PO3Ta:: INDIA
. OFFICE OF THE SUPERINTEWDANT OF POST QFFICES::
- - oy o~ _— () - ,' . . b
DARRANG DIVISION: TEZPUR:: 784001
NG. B1-3/Pgestman Exam/ 96, - .
Dated at Tezpur, - the 11-07-94&.
H&ELLPERMIT
To: Shri Tirtha Nath Sarmalh, X
E.D.M.C. Rowta Chariali.
oub: Examination  for promotion of Gr. D.
sfficials {Deptl). and ED staff {outsiders)
to the cadre of postman/Mail gquard to be
held on Ol.LB.Qéf(Sunday}.
t .
vou are hersby permitted to appear in the
. alhove mentioned examinatior tc be held on
o 94.08.66 {Sunday}at Tezpur centre.
) 1. Your Recll Number 15 T7Z-91/96.
N i ) ) _ ) - - ] . -_ . ‘.' \ , )
2. The vanue ot the Examination: TEZPUR
‘ ' .
o - COLLEGE, TEZFUR.

4. The "Examination will commence from 1000

hrz. on 04.08.96. You should bring your

’
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‘Dh_“lajuli Sub Division,

Dhekiajuli- 784110,

;Ai{EDMC—zomtafT,ASarmah,_ Dated=-26.07.96
Shri Tir ha NMath - S=arma,  EDMC,  Rowta
~N .

Lh&f&ll P A in ofc with FRowta So is hereby

ordered’ to oft1c13fe as Night Guard. ‘Hatigarh
8o with-iﬁmediate effect, reliesving Shri Uma.

fanta Barman to who in turn will join to. his
original post at Ambaguon PO.

\

Shri Tlrthanath datma cannot claim any future

3

=asdtpt1qn,Ln',4e DE

ad/-({N.N. Zonowal)

Sub-Div. Inspector of F.O.
Dhn%;ajuLL sub-Divn.

DhPL1a1u11—18ﬂiio

Copy tor T

1] Sub'uPdstﬁasﬁet~ Hbtiqarh.fWhé wl;l relieve
" 5ri Barman. o ' ‘ R

2] Post master, Mangal doi for information sand

Il.i‘f a2 : S
3 Sri Tirtha Nath Sarma. - S

=d/ - llleqllle,
Ze/7/94
Sub- lv/InspectOL uf P 0.
Dhekiajuli =~ Sub-Divn.
Dhekiajuli-7684119."
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. Annexure-H .
From: . Sub Divisional *Inspector -of - Pos

... Dhekiajuli Sub-Division, Dhekiajuli-

- 784110,

~

Tor ' ,ThehPcst Master, manqaldOL, HO.

Sub: Officiating arrangement of:Nith,Guard'of'
Hatigarh SO and drawl of duty pay w.e. f
30.09.98. i

)

t
*Jath Safﬁa; EDMC of- Rowta Chariali BO waﬂ
or é ed to Ottlglaté as ﬂlqht ‘guard, HatluarH
'w.g.f. ui .98 by Qro§;dinq' his npmlnee igt
CRLCL Ali,v BQi' Acdﬁtdinqu}' Sri‘”Tirfha_ Naﬁh'
Sarma héé- been. ﬁgntlwulnq as. Hight quéfd§
Haflqaxh . e'f 30.09.98 and Sri hnjan Sarma as

the noleEE of Sri T.N. Sarma. The leave wa=.

granted to Sri T.N. Sarma for 90 Aayd w.e.Lf.

30.09.92 'to  28.12:989 vide' this otflce letter -

No. AZ2/RCMI/28-99 dt. 12.10.98 and - Sri Anjsn

Sarma was approved a= nominse

-

N lndiy refer fto this otflce emo of’

tet‘Nb; dt;'EQ 06. 98 under which Sri Tir tha.
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I shri Tirtha HNath Sarmah hereby declare
that the  particulars furnished by me in the

form are true.
- ' - Tirtha Nath Sarma, EDMC
Signature of applicant.

REMARKS OF THE HEAD OF THE UNIT

1]  Hasz he good record?-—:-

2] Are all thé"entries in the‘fapﬁlication
correcht? ———i- - |

3] It hE'gliglble“ ————

4] ' Recommendation —-—— -—--i-

REMARKS OF THE DIVISIONAL SUPERINTENDENT.

1. RECOMMENDED/NOT RECOMMENDED.

supdt. Of Post Office,

Dsrrasnge Division, Tezpur.
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test on several times but I was not promo*ed tm

By GradejD  post - of ﬁhe‘ Depar ment w1th

‘malafide intention. At the. same time all my

<t

colleagues and junicrs, who were more than 10

years Jjunior to me, were also. provided with

regular appointment and are enjoying the better

Ia8rvice llte ) and ENJoYing T various SEervice

. benefits. But the departmental authorities have

‘rieither pp inted me  to a egular post nor

rending more  than «35\ YEérs of“my’ best and

gincere. gervice. The Departmental authdrities

have shown = Sten.io Herl" behaviour towards .

'Sir, I . have tendéfed'my‘nearly entire
sérvi;e“life'to the depsrtment, I have‘nq-other
source of income, at thiz'stagg,‘if a: regular
éﬁpoinﬁmént is ﬁot‘ issued in favour of - me

giving all service benefits with rétrospective

effect then I will ruin itterly.

‘

and give me all the service benefits

nromoted ﬂﬁ to & uu;tablﬂ ost even afte;‘
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